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For customized training to elite sportspersons for participation in Olympics and
other major international sports competitions, the Ministry is implementing Target
Olympic Podium (TOP) Scheme within overall ambit of National Sports Development
Fund (NSDF).

Target Olympic Podium (TOP) Scheme envisages selection of potential
sportspersons by a designated Committee whose Members include eminent ex-
sportspersons, sports administrators etc. These athletes are identified through a process
of research and in consultation with the concerned stakeholders. Benchmark for selection
of these athletes under the scheme is their performance in relation to international
standards. The selected athletes are given financial assistance for their customized
training at Institutes having world class facilities and other necessary support for

preparing them for Olympics and other major international competitions.

(b)  Under the Khelo India Scheme, Annual Games competitions is one of the
twelve components. First edition of Khelo India School Games was conducted under
this component with the support and assistance from various stakeholders such as
State Governments, School Games Federation of India, Central Board of Secondary

Education, National Sports Federations etc.

Under Khelo India Scheme, the National competitions involving schools, colleges,
Universities and NSFs, National Championships and National Sports Talent Search
Portal of Sports Authority of India (SATY will provide a platform for identification of
talented sports persons in the prioritized sports disciplines in which the country has
potential/advantage. The identification of talented sportspersons will be done 1n a
transparent manner through competitive performance and assessment made through

scientifically designed battery of tests.
Pending applications for jobs on Compassionate ground in SAIT

2237, DR. SANTAY SINH: Will the Minister of YOUTH AFFAIRS AND SPORTS
be pleased to state:

(a)  whether it 1s a fact that more than 100 job applications on compassionate

ground are pending with Sports Authority of India (SAT);

(by  if so, the number of applications pending under died-in-harness cases

therein;
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(c)  whether, apart from 5 per cent quota or fulfillment of emplovment of
dependents under the schemes, Government has any plan for their employment thereof;

and

(d)  the total number of vacancies with SAI since 2014 and action taken to fill

up the posts therein?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (COL. RATYAVARDHAN SINGH RATHORE): (a) to (¢) As per DoPT guidelines,
appointment on compassionate grounds can be made against the vacancies upto
maximum of 5% of vacancies in any Group-C post under direct recruitment quota during
the particular vear. Of the 168 applications pending, a total of 10 persons have been
given employment on compassionate grounds. The other pending cases would be

taken up as and when the vacancies occur as per the DoPT's guidelines.

(d)  The original strength of SAT was 2556 which was restricted to 1719 by SIU,
Ministry of Finance, during its study in the vear 1997-98 in all the Cadres. After the
work study carried out by SIU, many SAI Regional Centres and SAI training Centres
have been opened, but no posts / strength was sanctioned for these Centres. The
recruitment in SAI was banned till 20.09.2010. A total of 831 posts are lying vacant in
SAT as on date, out of which 484 are in Group-4, 117 in Group-B and 230 in Group-
C. Contractual and professional employees are being appointed to meet the needs of

modern sports after assessing the professional requirements of SAIL
Development of sports in rural areas

2238, SHRI RAJKUMAR DHOOT: Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state:

(a)  whether Government has put in place a roadmap for development of sports

and to encourage various sports in rural areas of Maharashtra and rest of the country;

(b)  if so, the details thereof and in what manner Government proposes to

assist the Governments of the States in this regard; and

(¢)  1if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (COL. RAIYAVARDHAN SINGH RATHORE): (a) to () Sports is a State



